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for C.G.HLS. Dectors
ia North and South Aveames

385. Siwt Ramy Charam: Will the
Minister of Health and Family Plan-
ning be pleased to state:

(a) the number of doctors of
C.G.H.S. residing in the premises of
dispensaries which are aituated iIn
North and South Avenues; and

(b) the type of accommodation
which has been allotted to them?

The Deputy Minister in the Minis-
try of Health ang Family Planning
(Shri B. 8. Murthy): (a) and (b). Only
two type IV quarters are available
4bove the premiseg of the Dispensary
in North Avenue. These have been
aliotted to two niedical officers. There
is no such provision for residential
accommodation in the South Avenue
Dispensary.

Irrigation and Power Schemes of
Orissa

386. Shri Chintamani Panigrahl:
8Shri Ramachandra Ulaka.
Shri Dhuleshwar Meena:
Shri K. Pradhani:

Shri Heerji Bhai:

Will the Minister of Irrigation and
Power be pleased to state:

(3) whether the Orissa Govern-
ment have asked for additional loan
assistance for financing their power
and irrigation programme during the
year 1987-68; and

(by \f so, the details thereof
the action taken thereon?

The Minister of Irrigation and
Power (Dr, K. L. Rao); (a) and (b).
No request has 30 far been received
from the Government of Orissa for
additional loan assistance for financing
their power schemes during 1967-68.
However, the Government of Orissa
have uked for accelerated Ceutral
assistan:c of R+ 332 crores duwri-3
the year 1967-68 for Mahanadi Della
Urigation Scheme. This proposal ke
under consideration,

R

ant

Fourth Pian of Orimsa

Will the Minister of Planning be
pleased tgo state:

(a) whether the plan outlay for
the first year of the Fourth Plan far
Orissa has been reduced by two crores
and twenty five lakhs of rupees;

(b) it so, the original plan outlay
for the State for the first year;

(c) how it stands now after this
slashing down;

(d) the share of the Central Gov-
ernment for the first year of the
Orissa State plan;

(e) the different heads which are
affected by the slashing down of the
Plan outlay by the State Government;
and

(f) the reasons for such slashing
down of the plan outlay?

The Minister of Flanning, Petroleam
and Chemicals ang Social Welfare
(Shri Asoka Mehta): (a) to (c). No,
Sir. The Planning Commission has not
reduced the outlay for the Orissa Plan
for the first year of Fourth Plan.

(d) Of the approved annual plan
outlay of Rs. 45.77 crores for 1966-67
for Orissa, the Central assistance
amourted o Rs. 2470 croves,

1ty and . Lo not arise.

Idikki Hydro-Electric Project

388 Shri K. M. Abrabam: Will the
Minister of lrrigation and Power be
pleased to state:

(a) whether Government had
allotted funds to give campensation
to the people who may be evicted
due to acquirement of land for ldikki
Hydro-electric in Kerala; and

(b) if so, how much and at what
rate?

The Minister of Urigation and
Power (Dr. K, L. Rao): (a) Yes.

(b) Apart from allotting lands and
available facilities for resettie-





